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                      COURT NO. 22 

     HON'BLE MR. JUSTICE MANOJ JAIN  

 

 

 

Meeting link 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  

 

Meeting number 

 

2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

mjcourtmaster@gmail.com 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

64 CM(M)-205/2023 
CM APPL. 6191/2023 

ICICI LOMBARD GENERAL INSURANCE 
CO LTD  
V/s NEEMA SAINI 
  

NAVNEET KUMAR, AMAN 
AHMAD 

 

 OTHER DETAILS OF ADVOCATES: 
NAVNEET 
KUMAR(NAVNEET.KY22@GMAIL.COM)(9711965101)(PETITIONER) 
NEEMA SAINI(SNITISH1491@GMAIL.COM)()(RESPONDENT) 
AMAN 
AHMAD(AMANAHMAD.LAW@GMAIL.COM)(9711543522)(RESPONDENT) 
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